Annexura-3
Name of the Corporate Dabtor: VIKAS WSP LIMITED ; Date of Ci of CIRP: 02.02.2022; List a5 on 16.02.2022
List of sacured financial creditors (other than financial creditars balonging to any ciass of creditors)
- y e Dute of Claim recelved - _ - Datalls of n_“_h_<m bﬂ.._._zﬂn P = _ n»“_“__””””nq zbh_:”““n:”_..ﬂm. Arennk of i T —— e
o, ame r nture o \meiint covere DUMT Covare rralate voting sf Eﬂg ', not admitted under Verffication d
Date of recelpt | Amount Clalmad Amount of clalm admitted i sciky inbokiet arty? InCot. ity may be sat off
1 |Unfon Bank of India 15-02-2022 98,48,03,954.17 08,48,03,554.17 |SECURED. 98,48,03,954.17 98,48,03,954.17 | N/A 39.85 NIL NJA NfA 0
2 _|[PUNJAB NATIONAL BANK 16-02-2022 28,09,20,488.40 8,44,32 414,08 SECURED 8,44,32,414,08| B,44,32,414.08| [ 3.42 NIL N/A 2,95074.32 19,64,88074.32 | MAIL SENT ON 22 FEB
2 _|Bank of India 16-02-2022) 140202050100 1402020501 .CO|SECURED 1402020501.00] 1402020501.00 N7 56.73 NIL NfA N/A 0.00
TOTAL 2,66,77,44,943.57 2,47,12,56,869.25 | 2,47,12,56,869.25 2/47,12,56 869,25 100,00 0 NfA 296074.32 136488074.32
]
Nate ; List of creditors Is subject to revision/further verification on subsaquant receipt of further informotion/ details/records

1 Hypothecatlon/tirst charge on stocks of raw materlals, work In progress, finished goods of guar, stores & sparas, packing matarial and hypothecation/ assignment of book debits on parl passu basls.

2 Demand bills accompanled with Involcas and bills of landing, evidancing shipment of goods drawn an foralgn buyers against confirmed ardersfirravocable LCs and other export documents required as per order, \\ll\\\.\lllli
3 1st Pari Passu charge ovar land and Buliding shuated at Plot No:5P-241, Ueyog Vihar, 5l Genganagar In the name of the company.
@ 1st Parl Passu charge ovar land and ing situated at Plot Na:B-86, Udyog Vihar, Srl Ganganagar In the nama of the company.

& 1st Parl Passu charge over land and b situated at Plot No:B-87, Udyog Vihar, Srl Ganganagar In the name of the company.

6 1st Parl Passu charge over Plant Machinery situated at Plat No:§P-241, and B-36 & B-87

-
Note: 1 Detalls of Security Interest on parl passu basls betwaen banis R\\\\ \\
SNo. Partlculars &

Security Exclusively avallable With Puniob Natlonal 8ank
7 gﬁiﬁﬁm:ﬂg

PROFESSICNAL

ot
Copy of Board Resalutien dated 04, 08, 2013

by Copy of Working Capltal Consortium Agreament dated 05.08,2013

) Copy of Joint Deed of hypothecation dated 05.08,2013

) Copy of Inter Se Agreemant dated 05,08,2013

e) Copy of Letter of Autharity of Member Banks Including Bank of India dated 05.08.2015
f Copy of Letter of borrow to create Parl passu charges on fixed assets dated 05.08,2013
e} Copy of deed of guarantea doted 05,08,2013

hy Letter of undertaking and Declaration dated 05.08.2013

Iy Certified copy of statement of EPC account and current account
n Acknowledgement of Dabt and sacurities dated 27.10.2015

k) k of Debt and itles dated 22.02,2018

] Acknowledgement of Debt and securities dated 16.06.2019




